
I4IS D m m iuti 1«r ?K0$lUAJtY
SupplFHwwtarv Grants 

CPr. K. L. Sbronali]
Tabic, under section 18 of the Univer­
sity Grants Commission Act, 1056, a 
copy of (he Annual Report of the Uni­
versity Grants Commission for the 
penod from April, 1957 to March, 1958 
[Placed m Library, See No LT-1212/

A m e n d m e n t s  t o  I n t e r n a t io n a l  C o p y ­
r ig h t  O rder

The Minister of Scientific Research 
and Cultural Affairs (Shri Humayun 
JCabir): Sir, I beg to lay on the Table, 
under Section 43 of the Copyright 
Act, 1957, a copy of each of the fol­
lowing Notifications, making certain 
amendments to the International 
Copyright Order, 1958 —

(l) SO  No 166 dated the 20th 
January, 1959

(u) SO  No 222 dated the 22nd 
January, 1959 [Placed in 
Library, See No LT-1213/59]

A m e n d m e n t s  t o  R e g u l a t io n s  o f  
I n d u s t r ia l  F in a n c e  C o r p o r a t io n

The Deputy Minister of Finance 
(Shrimati Tarkeshwari Sinha). Sir, 1 
beg to lay on the Table, under sub­
section (3) of Section 43 of the Indus­
trial Finance Corporation Act, 1948, a 
copy of Notification No 2/59 dated 
the 31st January, 1959 making certain 
amendments to the General Regula­
tions of the Industrial Finance Cor­
poration of India [Placed m Library, 
See No 1214/59]

1X.17 hrs.

DEMANDS FOR SUPPLEMENTARY 
GRANTS—1958-59

The Minister of Finance (Shari 
Maraiji Desai): Sir, I beg to present 
a statement showing Supplementary 
Demands for Grants in respect of 
the Budget (General) for 1958-59

if,  I f *  I 4 | 4

DEMANDS FOR SUPPLEMENTARY 
GRANTS RAILWAYS—1968-5*

The Minister ot Railways (Shri 
Jagjtaui Ram): Sir, I beg to present 
a statement showing Supplementary 
Demands for Grants in respect of the 
Budget (Railways) for 1958-59

ESTIMATES COMMITTEE
T h ir t y - s e v e n t h  R e po r t

Shri B G. Mehta (Gohilwad) Sir, 
I beg to present the Thirty-seventh 
Report of the Estimates Committee 
on the Ministry of Health—Public 
Health (Part I)

1218 hrs

MOTION ON ADDRESS BY THE 
PRESIDENT—contd

Mr. Speaker. The House will now 
resume further discussion on the 
Motion of Thanks regarding the Pre~ 
sident’s Address Shn Bra] Raj Singh 
may continue his speech He has taken
3 minutes already Out of the time 
allotted for the diicu&sjon, time al­
ready taken is 7 hours and 12 minutes 
and the time at our disposal is 7 hours 
48 minutes
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